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0.A/350/911/2015 Date of Order: 19.04.2021

Coram: Hon’ble Ms. Bidisha.Banerjee; Judicial Member i
‘ Hon’ble Dr. (Ms.) Nandita Chatterjee; Admlmstratlve Member

MANILAL BHOWMIK i
--Applicant

-vs-

: .
1\]4/0 INFORMATION AND BROADCASTING

."ReSpond,ents
For The Appl{icant(s’)i Ms. P. Mondal, counsel !
For The Reééondent(s)i None | | i |
lORDER(ORAL) t.
Per: Ms, B.idi_sha Banerjee, Member (J): ;

| Heard.

2. At heaifring, Ld. counsel for the applicant would produce a
1. communica'_ti‘on dated 19.04.2021, in which the .applicant intends to

- withdraw the present O.A.

3. Accordixilgly, the present O.A stands disposed 6f as withdrawn with

liberty to agitéte.éfresh, if he so desires.

4. Letter dated 19 04 2021 is taken on record. » g

(Nandita Chatit.‘erjee) a (Bldlsha Banerjee)
Member (A)| - ' Member (J)
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